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OA. 350/01410/2015 | | Date of Order: 16.09.2015.
Present ‘Hon’ble Ms. Bidisha Banerjee, Judicial Member

Hon’ble Mr. R. Bandyopadhyay, Administrative Member

Ajit Kumar Das & Ors.

Vs.
E. Rly.
For the Applicant . Mr. BK Chatterjee, Counsel
For the Respondents . Mr. MK Bandyopadhyay, Counsel

ORDER(Oral)

Per Ms. Bidisha Banerjee, JM:-

The applicants are aggrieved by the impugned provisional‘seniority list of Helpers

,of Telecom Wing of S&T Department of Eastern Railway, Sealdah Division, which was
-published on 30.06.2015. Objection were invited against the said list within one month

and accordingly the applicants herein made representation on 31.07.2015 to the Senior ‘

Divisional Signal Telecom Engineer, Sealdah, Sealdah DiQision, Eastern Railway. The
said representation is pending for disposal before the respondent authority.

2. Since no adverse order has been passed on the said representation, the OA is
disposed of with a direction upon the respondent a'uthorities to consider the grievance of

the applicant and to dispose of the representation, in accordance with law, before

publication of any final seniority list in order to give promotions.

3. It is made clear that we have not gone into the merits of this case. All points are
kept open for consideration by the respondent authorities.
4. OA is accordingly disposed of. No costs.
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